, In the Central Administrative Tribunal
L 4 Calcutta Bench

“ ,QRA Ne.253 of 1996

Present : Hon'ble Mr. D. Purkayastha, Judicial Member 7o

Bindachal Ram
Vs.
Department of Pest

For the Applicant : Mr. Samir Ghosh, Advecate

. \‘ -
Fer the Resppndents: Mr, B, Mukherjee, Advecate

X

Date of Order : 26~-8-98

CRDER

Order dated 16.8.96 shall continue till hearing of the
M.A. Accordingly, the case is adjourned te 30.11.98.

Plain cepy of this order be furnished te the parties.
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( D, Purkéyastha )
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